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IN THZ CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD,

OeaA o, of 1992,
Hart Prasad Singh. Applicant.
Versus
Union of India & Others. Respendents.

Date of filing
or

Date of receipt by Pests

Registration Ne.

Signature
For Reglstrare.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHARBAD,.
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QoA RO, O CF 1992,

Hari Prasad Singh, aged about 32 years,
son of Sri Dharam Narain Singh, resident

of

District Falzabads
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Village & Post Office Madai BEhari,
200 Applicant *

Versus

Unionref India through the Secretary

to Government of India, Ministxy of
Communication, Department of Pests, Dak
Bhawan, Sansad Marg, New Delhi,.

The Chief Post Master General,
U.PsCircle, Lucknows

The Superintendent of Post Offices,
Faizabad Division, Faizabade

Sri Ram Sukh Singh, resident of
Village and Post Office Madai bhari,

District Faizabade ees« Respondentse.

Details of égglicationl

Particular of the order against which

application is madet

This application is being filed against the

impugned order dt. 5.2.92 by which the applicant's Service:



